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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
1 SECOND SESSION |
" BULLETIN - PART I
15¢ JULY 2021

No. 54

" Time Schedule of Ballot to determine priority of
Mmbeuﬂvmgnoﬁoefotmovmmoumforhaveto
introduce Private Members' Bills and for i
Private Members' Resolutions.

The time Schedule for the Private Members Busiﬂms in.
‘Second Session of Fificenth Kerala Legislative Assembly has
been informed as per the bullettin - Part II No.48, dated 8* July
2021 Members are here by informed that there will be no.
change in the time schedule for the Private Members Business as
 per the revised Calender of Sittings also.

S.V.Unnikrishnan Nair,
~ Secretary.



